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No. 1088] NEW DELHI, TUESDAY, MARCH 3, 2026/PHALGUNA 12, 1947
qEF TREgH i ST A

T2 feeet, 3 9, 2026

FT.3MT. 1140(3H).— FealT TR o, T THT AT=aw7, 1956 (1956 FT 48) (orer z0d zae
THT I<F ATSTAT gl TAT ) T 1T 3F T ITLTT (1) F T AT AT T2 AT TLH & G2 Tagd
T TSI FATAT T ATEAAT FEAT H1.77. 4298(E) qrir@ 23/09/2025, ST AT LTSI, FHTETI,
qm I, gve 3, 3UEE (i) § wariaa it 72 off, g7 e w7 F [ g [t § NH 351K %
.#1.82.093 & .#1.102.284 T & @UE T T[T TATSIT & AT, ST, THET AT TATAT 6 (T 39
ATELAAT & IUTHF ATHAT H AT I FT TSI FTA o ST ST 6T S0rT 67 ofF ;

3Y 36 SATARLAAT T AT 3 AT AT 91T 3F AT ITLTT (3) F Tefi aE T Eea &y,
e 8 sk 2025 fR=wr Wt Uowie, fRAiw 8 segax 20258 Wl fRAT s oem

STarfeh FEAH TTTErTT 1 &7 3T % dgd aTa< I 94 g% &, o 9% fo=me 3 = & i saer
St=a w9 8 [Moem B @,

T FqeAH ITTAFRTET 7 3 SATATHIw T 97T 39 i STLTT (1) F ATEL H, Fea (T TLRE FT AqAT
fe T de;

1562 GI/2026 (1)
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qd: T, Feal T LRI, TAT TR 6T Ih TS ITH g7 1 9T 3 Ih ATA =TT Al 91T 39
T ITETT (1) BTN T&T ATRAT T TANT FLA g, TG FTIUIT FIAT g 1o S<h AT § A2 JH T (A<
TS % oI st 3T ST =Ry

ST T, el TLHIY, I ATAAAH 0T 1T 39 AT STLTT (2) F AL | T AU FAT g FoF
TH SATEGAAT o TSI § THTAT T, I ATLAT | AT JH T Aee a1t & q6 grae arcdiedsd &9 9
Fea T gvER § Afga 21 Srustt |

RLEl
TORTd 359 & TR THATY 78 & NH 351K & f6.701.82.093 3 f5.71.102.284 & forw e @t
S arelt YT Jigd YT JaAT Igd faaruni

TS T ATH: [Ed et %1 9 Fie ST

EATE] AU T || YA AT TRR || R A || g #w Sewe el Raas
e (TFRITH) SPAT T ATH

1 2 3 4 5 6

ATH BT A S

T T ATH: HTAT

1 187 #i= EEl F 0.001|[=ft SrererFATE
ATHIHRT STt
187/P3

2 4 H1F BEL Gk 0.0183|[=ft wgaT qATATE
Tt off guta
TATATE ATt At
HTAATS TS
Tt , off aaaTs
TATHTE ATAT

4/3 PAIKI 3

3 42 H EEL FO 0.0097|[wr=am Strorrsrs
F9T, FI[ATS
STOTTTS, &9,
ATIATS STOTHATS
9T, ATAET
STTOTTTS, 9T,
EISERESIMIEIECE
, AT ST
T, ST
SHOTTATS F9T
RSECIECE
EIREIEIEEE
ST HTASTATE
9T, FAAAT
TS TS 9T
AT
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FTAS TS F9T
TATTATE HIHATS
ATAT, ATLATS
AT areT

R CICE I 1Y
AT HI S
HwTE FTerT
42/P1

4 43 1T

0.0132

fT qITATE AT

e
43/P1/P1

5 93 ¥

0.0282

ot HIATE HASTATE
ArETorT fRsRedt T
Eh ATE =T
TIATE HESHATS
LIRS IR k)
93/P1

6 93 Hi=

0.0239

oY FHATE HETATS
AT AT o
oY FATE HEATATS
HUEEIRIEE GIES
HETHATS AT =1
AIATE HETATE
GEUI

93/P2 93/P3
93/P4 93/P5

UEEIGIGHCICES ]

7 233 #iw

0.0061

fY FAFTATT IH
hIATE HIGTATE
e ot wifaars
SheTe fETaer ot
TISTITATS FATS
R, off awaars
FWTS TerueT o
FPaTATE FATS
[EASE

233/1/P1

T FT A0 FAT

8 113 #19

0.0202

Y ITH =TT =T
FETT
113 Min
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117 ¥4

KEil

£

0.0208

oY AT
ATASTATS TR (AT
117 Min

10

132 M7

EL

0.0452

ofY AT
FATASIIATS AT,
ot ST
FATASITATS FHTLAT
A Rrraars
FATASITATS FHTLAT
ft famerTem
FTSTOTATE, AFLAT
AT TS
FTSTUTHTE AT,
ot fasrgers
FTSTUTATS AHTLAT,
132/1

11

137 i

0.04

ofY oS
ATASITTS AT
137/P2

12

5 e

0.0052

Y SETHATE WTATHTS
CARCED
5 Min

13

61 #i=

0.0138

AT HerTe
ATATATA AT, AT
HLATHLHTT ATATATA
GILER R EGHE LS
ATATAT |27
AT ATATAT
KIUES

61/P1

e T ATH: AT

14

171

0.0136

ST TEHITATE
freraraT, Famettad
TEHUTATS, Serarar
2 s
ATHATATS =T
Y autas
ATHATATS =T
2 SEEaTe
HUTATS SRR

171/P5

AT H1 A R geT
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HILT =T TSI AT

AT T ATH: GThedar

15 101 #19

0.0107

ot TS
SAr e
101 Min

16 103 M=

0.0139

ofY ATTATS IHTATS
=T
103/1/P2

17 103 HiT

0.027

oY aLATE TATATE
e off FifaaTe
HETATS =T =T
ATETHATS THATATS
ST =T fearettas
HETATE Hre=T
REIEREEEERIE
HETHATS

103/2

18 104 M=

0.0165

off forarers
FLITAATS ST
104 Min

19 105 fi=

0.0378

T HATTATE ATATE
=T oY aepaTe
ATS FreT
AT AIATS
=T

105/P2

20 19 T

0.3189

EIRIEEEIGEIE

ATAET =T AT
FTLATE ATET =T
RERIEEIGUIE

HTAST T FTATE
FTLATS ATAAT ¥
AALTHATE FATIATS
AT AT IATIT
FTLATE ATET =7
ST AT

GIEET

19 Min

21 20 ¥+

0.2634

oft Sfrorars
FIAATS ATV,
ofT HATATE FIATS
EICRIRIET
TTATATE FITATS
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EIE IR
20/P3

22

20 #i=

0.3202

TS ATOTATS
ULEESIER IMIEIES
ORI ATOTATS
FATHATE ATOTHATS
20/P2

23

21 ¥+

0.0435

ofY TTATATE FIAATS
ElERiE
21/P3

24

22 ¥

0.2348

ofT TTEaT ST
Feratear «ff
STTATATS

TTHSI TS FAd AT
ot TR

TTHSI TS FAd AT
#ff forame

TTHSI TS FAd AT
22/P1

25

24 ¥iq

0.0087

AT JATATS FSTATE
FATTT
24/P2

26

24 ¥iq

0.1308

ff mtaea s
FETHTS THIAT
24/P4

27

24 ¥

0.1546

fY TFTATE wSTHTS
T T
24/P3

28

24 ¥

0.2323

ofY aTeLa ATHAATS
FAa T, ot
TIATS ATHTATS
Fera T =
SHTITATS ATATATS
Fera T =

AT TS ATHTATS
Feraear =
ST ATHTATE
AT =i 7
CIGICEGIEIE)
AT =i 7
IEECIGRSIR:IF]
AT = T

AT ATHINTE
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7

Feaarar , «ff e
AT ATAT TLH
REAERREUICH
EEIEEAICET
fredTs Fare 2
T s fredTs
Fare 7 e
e efreaTs Fare
, ot i a7 ATt
GREIU IR IE]
T2

24/P1/P1

29 24 fiq

0.0732

ofY AT

TTHSI TS FAd AT
T TS

TTHSI TS FAd AT
off fReonvaTs

TTHSI TS FAd AT
24/P1/P2

30 247 i

0.0857

fY TLITATE ATSTr
FTAAT
247/P2/P1

31 25 {9

0.0883

FTLATS SHATATS

T3H
25/P4

32 25 ¥

0.1122

EREREEEECEIE
TEATHATE ALETE,
EREEIEIR
TEATHATE ALETE,
AT ATATTATE
LMESIERENISER!
TATAATE ALaTe
AT
TETAHTS ALaTE,
[EELEIS
TATAATE ALaTe
25/P3

33 25 HI

0.1129

AT ATATATS
qaTe , GeaA
ATHATATE, ALATE
IEGIEREICIRIEY
ALATE | SITHTATS
ATITTE, ALATE

TAEATS ATATATS
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TATE , YeTTs
ATHTATE ALATS

T ATATATS
AT,

25/P2

34

25 M

0.0739

AT FrATATE
FTSTOTATE el
25/P1

35

25 M

0.209

e fasterars
UIESESEER]
[ESECIERIEES
REIGIEAESEEIES
LIESEIEIRGIF
[ESECIERIIELS
ERINCLRCE KR I
NUEREICE]
fersteraTs Mg
Hifter fasterars
UEEISIECE]
[ESECIERIIELS
25/P5

36

25 =

0.0685

ot TS
FTSTOTATE el
25/P6

37

26 Wi+

0.0988

ot afaara e
e o
ALMTHRATS TAATA

Fre=r, = zaTaA
TiaetTer =T, =f
SREIECRSSEIEC]
e =, oft
STreT TaerTet fieAT
26/P1/P1

38

27 M=

0.04

fY wfvrerrer
ATHANTE T,
27 Min

39

4 #r

0.0089

ofY TRTATS FATATS
=eTor #ff sdte
TTATE =T ot
TTHSITATS TTATS
=reror «ff weorars
TTATE =TT AT
EPCRRNIKIE
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ATgTor =t Teta
TTATE =TT
IEEGIERIUIKIES
=T off SfERTaTE
TRTATE e

4/P1

40

4 H

0.2042

ot STHATE
HaTaTE FereiiET
4/P2

41

5 e

0.3695

o TrorTaTS
EISEEIERIFL
5/P2

42

6 W=

0.374

RGIEREICIEIES
Bl IGRICIEE)
HATATATE =2,
ATUSHTE ATATATS
=rerT, T
HATITATE AT

REC IR DI EY
STTT AT e
ATATHATE, AT
JESTaTS ATETaTE
EIEIREET:
ATATATE H 2T,
6/P1/P2

43

6 W=

0.0039

AT SETATE

HTSTITATE AT
6/P1/P3

44

6 W=

0.2143

ot faestrarg

HATATE =TT
6/P2

45

6 W=

0.105

ot FXAATS
HATATE ST =7
AT FLATATE
STgror, #t AgerATE
FATATE A2,
ofY gaTaars
FLATATE =210,
AT ZATT FLIAATS
ST, AT srreftas
FLLTATE =210,
ot AT
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FLIANTE AT
6/P3

46

8 Hiw

0.5573

AT STATATS
8/P1

T HT AT AGIAIT

47

132 #19

0.0203

FoTATE FIETATE
TET g firears
TRTATS, SITATERT
HALTHATS AITATS
BERNCEC IR
TILATS FTSE
TRTANTE, ATCAATS
132

48

133 i

0.2238

EEIEECIEGIE]
EISRARIMEIERICE]
FTLATE FIALAT,
AT wiasy
FTATS FTALAT
133/P1/P2

49

133 #i9

0.2061

ofY TrorOTATE
TTTTITS TASTH AT
133/P4

50

49 e

0.205

#fY qLITHTS FTST0T
TS T =t
qYITATS, STLSTTATS
FTALIAT
49/P2/P2 49/P6

51

49 e

0.0819

T iETaTE
FTALAT , FTIAATS
TS FTAET,
ERIEREZIEIE
EISRRIMECIED]
FIATE FTALAT
R I

AR ICECD
RTATS AL,
REEERETICIES

FTACAT , AT
RTATS FHTALAT
ATALAATE HYLATS

FTALEAT , TIAS

HIATE LT
49/P2/P1
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52 50/1 ¥

0.0005

oft TIeATE T
EREIRINEN
EEIEIFCE G
EREIRINEN
STATATE TS
FARTHAT

50/1/P1

53 50/2 He

0.0048

ofY FRAATS HOrATE
FTACAT
50/2/P1

54 51 ¥

0.1892

oY FHTT TS
et «ff
AITATS AT
FAG AT 2 TgTAT
ST FAaAr off
FASHTS AITATATTS
FATLIT

51/P1/P2
51/P1/P3

55 51 ¥

0.1779

T TrETTE
ATETAHTS FLE AT
51/P1/P1

56 51 ¥

0.6486

T graTATE
STATHTS FAd AT
51/P2

57 52 ¥

0.3283

fY TroreTTE
TTEATS TASTH AT
52/P1

T FT ATH: AT

58 173 M

0.0082

#ff STEaTe

AGHUATS ST
173/P1/P1

59 174 =

0.0022

oY METATE TATATS
9T , Fedlad
TS 97T,
TATITATE TTEATATS
QAT , HAATS
UERGIER Ik
174/P1

60 175 i

0.008

ft AT
FTATATE 97T AT
ST STATATS
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9T ofY =TT
HEIEIEERIRE
HAATE TTATATE
9T

175/P1

61 188 Hi= IGEL F 0.108|[=T F7=FTe
188/P3

62 64 H= LR EELES 0.0519||#ft FTFIT ZT.UATH
EEIRE
64

63 65 Hi= RELl e 0.0062|[FRTS{TATE AATATS
ATSHIT
65/2/P4

64 80 #i+ REil Y 0.0102||ft srestorars
ATTOTHTE ATSHIT
80/P2/P1

Total 7.153

[®T. . GJ/LA/351 K/24/2024-25/3D]
g rHiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd March, 2026

S.0. 1140(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4298(E) Dated:23/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH 351K in
the stretch of land from Km. 82.093 to Km. 102.284 in the district of GIR SOMNATH in the state of GUJARAT

And whereas the substance of the said notification has been published in The Indian Express Date 8 October
2025 Divya. Bhaskar Rajkot Date 8 Octobar 2025 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH 351K in the stretch
of land from Km. 82.093 to Km.102.284in the district of GIR SOMNATH in the state of GUJARAT

State: GUJARAT District: GIR SOMNATH

SL No. ||Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

1 2 3 4 5 6

Taluk: Una

Village: Bhacha

1 187 Min Private Agriculture 0.001|[Shri Shaileshkumar
Labhshankar Joshi
187/P3

2 4 Min Private Agriculture 0.0183||Shri Ruduba Punabhai
Baaraiyaa Shri
Harshaben Punabhai
Baaraiyaa Shri
Maanbhai Punabhai
Baaraiyaa Shri
Bharatbhai Punabhai
Baaraiyaa

4/3 PAIKI 3

3 42 Min Private Agriculture 0.0097||Manghiben Jinabhai
Vansh Kalubhai
Jinabhai Vansh
Atubhai Jinabhai
Vansh Valiben
Jinabhai Vansh
Bajuben Jinabhai
Vansh Nathuben
Jinabhai Vansh
Jomuben Jinabhai
Vansh Rajbaiben
Kanjibhai Vansh ,
Muneeben Kanjibhai
Vansh Kanchanben
Kanjibhai Vansh
Manishaben Kanjibhai
Vansh Bhagvanbhai
Bhimbhai Vala
Bhavubhai Bhimbhai
Vala Lakhiben
Bhimbhai Vala
Sonuben Bhimbhai
Vala

42/P1

4 43 Min Private Agriculture 0.0132||Shri Bhupatbhai
Manilal Shah
43/P1/P1

5 93 Min Private Non - 0.0282||Shri Manubhai
Agriculture Nandola Secretery on
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behalf of Shri
Bachubhai
Meghjibhai Nandola
Charitable Trust
93/P1

93 Min

Private

Non -
Agriculture

0.0239

Shri Bachubhai
Meghabhai Nandola
BIN NUMBAR Shri
Bachubhai Meghabhai
Nandola Shri
Bachubhai Meghabhai
Nandola Shri
Bachubhai Meghabhai
Nandola

93/P2 93/P3 93/P4
93/P5

Village: V

avarda

7

233 Min

Private

Agriculture

0.0061

Shree Kanaiyalal
Alias Kanubhai
Mohanbhai Hirpara
Shree Kantibhai
Kanubhai Hirpara
Shree Rajeshbhai
Kanubhai Hirpara
Shree Bharatbhai
Kanubhai Hirpara
Shree Ashwinbhai
Kanubhai Hirpara
233/1/P1

Village: Kansari

8

113 Min

Government

Waste Land

0.0202

Shri Gram Panchayat
Gauchar Kansari
113 Min

117 Min

Private

Agriculture

0.0208

Shri Manubhai
Laljibhai Vekariya
117 Min

10

132 Min

Private

Agriculture

0.0452

Shri Manubhai
Laljibhai Vekariya
Shri Jagdishbhai
Laljibhai Vekariya
Shri Himmatbhai
Laljibhai Vekariya
Shri Vimlaben
Arjanbhai Vekariya
Shri Sanjaybhai
Arjanbhai Vekariya
Shri Vijaybhai
Arjanbhai Vekariya
132/1

11

137 Min

Private

Agriculture

0.04

Shri Arjanbhai
Laljibhai Vekariya
137/P2

12

5 Min

Private

Non -
Agriculture

0.0052

Shri Jesabhai
Bhanabhai Tanchak
5 Min
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15

13 61 Min

Private

Agriculture

0.0138

Shri Manjulaben
Nanalal Sagar Shri
Ashokkumar Nanalal
Sagar Shri
Hiteshkumar Nanalal
Sagar Shri
Nileshkumar Nanalal
Sagar

61/P1

Village: Una

14 171 Min

Private

Agriculture

0.0136

Hansaben
Lakhmanbhai
Bhilwala Vaishaliben
Lakhmanbhai
Bhilwala Shri
Narendrabhai
Samatbhai Kideya
Shri Varshaben
Samatbhai Kideya
Shri Udhyanbhai
Mulubhai Dangodara
171/P5

Taluk: Gir Gadhda

Village: Dhokadva

15 101 Min

Private

Agriculture

0.0107

Shree Ramjibhai
Ratnabhai Ladumor
101 Min

16 103 Min

Private

Agriculture

0.0139

Shree Babubhai
Ukabhai Kindecha
103/1/P2

17 103 Min

Private

Agriculture

0.027

Shree Bachubhai
Meghabhai Kindecha
Shree Kantibhai
Meghabhai Kindecha
Shree Lakhabhai
Meghabhai Kindecha
Shree Diwaliben
Meghabhai Kindecha
Rudiben W/o
Meghabhai

103/2

18 104 Min

Private

Agriculture

0.0165

Shree Shivabhai
Karshanbhai
Kindecha

104 Min

19 105 Min

Private

Agriculture

0.0378

Shree Bhavanbhai
Manubhai Kindecha
Shree Vajubhai
Manubhai Kindecha
Shree Asmitaben
Manubhai Kindecha
105/P2

20 19 Min

Private

Agriculture

0.3189

Janiben Balubhai

Malvi Shree Jagubhai
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Balubhai Malvi Shree
Ratilal Balubhai
Malvi Shree Kalubhai
Balubhai Malvi Shree
Shaileshbhai Balubhai
Malvi Shree Benaben
Balubhai Malvi Shree
Shobhaben Balubhai
Malvi

19 Min

21

20 Min

Private

Agriculture

0.2634

Shree Jitharbhai
Kalubhai Bambhaniya
Shree Mathurbhai
Kalubhai Bambhaniya
Shree Patabhai
Kalubhai Bambhaniya
20/P3

22

20 Min

Private

Agriculture

0.3202

Dhirajbhai Bhanabhai
Govindbhai
Bhanabhai Manibhai
Bhanabhai
Shaileshbhai
Bhanabhai

20/P2

23

21 Min

Private

Agriculture

0.0435

Shree Patabhai
Kalubhai Bambhaniya
21/P3

24

22 Min

Private

Agriculture

0.2348

Shree Daiben
Ramyjibhai Kalsariya
Shree Jashwantbhai
Ramyjibhai Kalsariya
Shree Rameshbhai
Ramjibhai Kalsariya
Shree Girishbhai
Ramjibhai Kalsariya
22/P1

25

24 Min

Private

Agriculture

0.0087

Shree Velabhai
Rudabhai Kalsariya
24/P2

26

24 Min

Private

Agriculture

0.1308

Shree Govindbhai
Rudabhai Pancholi
24/P4

27

24 Min

Private

Agriculture

0.1546

Shree Ukabhai
Rudabhai Pancholi
24/P3

28

24 Min

Private

Agriculture

0.2323

Samatbhai kalsariya
Shree Jitharbhai
Samatbhai Kalsariya
Shree Nagjibhai
Samatbhai Kalsariya
Shree Chaturaben
Narsibhai Kalsariya
Shree Minor Meet
Narsibhai Kalsariya

Gaurdian Chaturaben
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Shree Minor Vishwa
Narsibhai Kalsariya
Gaurdian Chaturaben
Shree Minor Ved
Narsibhai Kalsariya
Gaurdian Chaturaben
Shree Minor Rutvik
Dhirubhai Kavad
Gaurdian Nagjibhai
Shree Minor Arun
Dhirubhai Kavad
Gaurdian Nagjibhai
Shree Minor Krishna
Dhirubhai Kavad
Gaurdian Nagjibhai
24/P1/P1

29 24 Min Private Agriculture 0.0732|[Shree Manubhai
Ramjibhai Kalsariya
Shree Gobarbhai
Ramjibhai Kalsariya
Shree Kishorbhai
Ramyjibhai Kalsariya
24/P1/P2

30 247 Min Private Agriculture 0.0857|[Shree Pareshbhai
Arjanbhai Katriya
247/P2/P1

31 25 Min Private Agriculture 0.0883||Balubhai Jivabhai
Nakum
25/P4

32 25 Min Private Agriculture 0.1122||Kankuben Wd/o
Bhagwanbhai
Bharvad Pethaljibhai
Bhagwanbhai
Bharvad Taluben
Bhagwanbhai
Bharvad Vilasben
Bhagwanbhai
Bharvad Savjibhai
Bhagwanbhai
Bharvad Vikrambhai
Bhagwanbhai
Bharvad

25/P3

33 25 Min Private Agriculture 0.1129|[Bayaben Vaghabhai
Bharvad Mangaben
Vaghabhai Bharvad
Himaben Vaghabhai
Bharvad Joghabhai
Vaghabhai Bharvad
Gabharubhai
Vaghabhai Bharvad
Bhutabhai Vaghabhai
Bharvad Rekhaben
Vaghabhai Bharvad
25/P2
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34

25 Min

Private

Agriculture

0.0739

Shree Khimabhai
Arjanbhai Gohil
25/P1

35

25 Min

Private

Agriculture

0.209

Geetaben Bijalbhai
Gohil Jadiben
Bijalbhai Gohil
Nagjibhai Bijalbhai
Gohil Bhojabhai
Bijalbhai Gohil
Kailashben Bijalbhai
Gohil Kamuben
Bijalbhai Gohil
Mangiben Bijalbhai
Gohil Leeluben
Bijalbhai Gohil
25/P5

36

25 Min

Private

Agriculture

0.0685

Shree Nanabhai
Arjanbhai Gohil
25/P6

37

26 Min

Private

Agriculture

0.0988

Shree Vanitaben
Ratilal Kindecha
Shree Ashokbhai
Ratilal Kindecha
Shree Ilaben Ratilal
Kindecha Shree
Jayshreeben Ratilal
Kindecha Shree
Jagrutiben Ratilal
Kindecha Shree
Jayesh Ratilal
Kindecha

26/P1/P1

38

27 Min

Private

Agriculture

0.04

Shree Manilal
Samatbhai Kindecha
27 Min

39

4 Min

Private

Agriculture

0.0089

Shree Gangabhai
Chanabhai Chauhan
Shree Amariben
Gangabhai Chauhan
Shree Ramjibhai
Gangabhai Chauhan
Shree Karshanbhai
Gangabhai Chauhan
Shree Anjuben
Gangabhai Chauhan
Shree Maniben
Gangabhai Chauhan
Shree Jitubhai
Gangabhai Chauhan
Shree Jesigbhai
Gangabhai Chauhan
4/P1

40

4 Min

Private

Agriculture

0.2042

Shree Jairambhai
Bhimabhai Baldaniya
4/P2
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41 5 Min

Private

Agriculture

0.3695

Shree Ranabhai
Bijalbhai Chauhan
5/P2

42 6 Min

Private

Agriculture

0.374

Puniben Bhayabhai
Chauhan Sangitaben
Bhayabhai Chauhan
Bhanjibhai Bhayabhai
Chauhan Nitaben
Bhayabhai Chauhan
Dineshbhai Bhayabhai
Chauhan Aratiben
Bhayabhai Chauhan
Khimjibhai Bhayabhai
Chauhan Vikram
Bhayabhai Chauhan
6/P1/P2

43 6 Min

Private

Agriculture

0.0039

Shree Jethabhai
Arjanbhai Chauhan
6/P1/P3

44 6 Min

Private

Agriculture

0.2143

Shree Virjibhai
Mepabhai Chauhan
6/P2

45 6 Min

Private

Agriculture

0.105

Kanchanben
Karshanbhai Chauhan
Shree Maheshbhai
Karshanbhai Chauhan
Shree Pratapbhai
Karshanbhai Chauhan
Shree Hansaben
Karshanbhai Chauhan
Shree Jayshreeben
Karshanbhai Chauhan
Shree Jamnaben
Karshanbhai Chauhan
6/P3

46 8 Min

Private

Agriculture

0.5573

Ratan Jivabhai
8/P1

Village: Mahobatpara

47 132 Min

Private

Agriculture

0.0203

Pithabhai Khodaabhai
Nakum Hadiya
Dhirubhai Mangabhai
Jaalodhra Mukeshbhai
Maganbhai Ram
Govindbhai Babubhai
Kachhad Mangalbhai
Naranbhai

132

48 133 Min

Private

Agriculture

0.2238

Ushaben Babubhai
Kaatariya Nikitaben
Babubhai Kaatariya
Minor Bhavishya
Babubhai Kaatariya
133/P1/P2
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49

133 Min

Private

Agriculture

0.2061

Shree Rajeshbhai
Raghavbhai Baldaniya
133/P4

50

49 Min

Private

Agriculture

0.205

Shri Pareshbhai
Arjanbhai Katariya
Shri Pareshbhai
Arjanbhai Katariya
49/P2/P2 49/P6

51

49 Min

Private

Agriculture

0.0819

Amarben Bhikhabhai
Kaatariya
Karashanbhai
Bhikhabhai Kaatariya
Hansaben Keshubhai
Kaatariya Hinaben
Keshubhai Kaatariya
Alkaben Keshubhai
Kaatariya Sonalben
Keshubhai Kaatariya
Tejalben Keshubhai
Kaatariya Gitaben
Keshubhai Kaatariya
Bhaveshbhai
Keshubhai Kaatariya
Rupalben Keshubhai
Kaatariya

49/P2/P1

52

50/1 Min

Private

Agriculture

0.0005

Shri Popatbhai
Bchubhai Baldaniya
Shri Pravinbhai
Bchubhai Baldaniya
Shri Dayabhai
Bchubhai Baldaniya
50/1/P1

53

50/2 Min

Private

Agriculture

0.0048

Shri Maganbhai
Mulubhai Kaatariya
50/2/P1

54

51 Min

Private

Agriculture

0.1892

Shree Muktaben
Desurbhai Karsariya
Shree Mayurbhai
Desurbhai Karsariya
Shree Shraddhaben
Desurben Karsariya
Shree Kathadbhai
Bhagvanbhai
Karsariya

51/P1/P2 51/P1/P3

55

51 Min

Private

Agriculture

0.1779

Shree Gunvantbhai
Bhagvanbhai
Karsariya

51/P1/P1

56

51 Min

Private

Agriculture

0.6486

Shree Haamaabhai
Jaanabhai Kalsariya
51/P2




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 21

57 52 Min Private Agriculture 0.3283||Shri Rajeshbhai
Raghavbhai Baldaniya
52/P1

Village: Bediya

58 173 Min Private Agriculture 0.0082|[Shri Jadavbhai
Lakhmanbhai Hadiya
173/P1/P1

59 174 Min Private Agriculture 0.0022(|Shri Gobarbhai
Ratnabhai Shyora ,
Kadviben Gobarbhai
Shyora, Pravinbhai
Gobarbhai Shyora,
Mukeshbhai
Gobarbhai Shyora
174/P1

60 175 Min Private Agriculture 0.008(|Shri Najabhai
Danabhai Shyora Shri
Jerambhai Danabhai
Shyora Shri Dayabhai
Danabhai Shyora Shri
Manubhai Danabhai
Shyora

175/P1

61 188 Min Private Agriculture 0.108[|Government Land
188/P3

62 64 Min Government Waste Land 0.0519||Shri Sarkar H.Gram
Panchayat
64

63 65 Min Private Agriculture 0.0062|[Nagjibhai Nanabhai
Ladumor
65/2/P4

64 80 Min Private Agriculture 0.0102(|Shri Arjanbhai
Naranbhai Ladumor
80/P2/P1

Total 7.153

[F. No. GJ/LA/351K/24/2024-25/3D]
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